
NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 
DAILY CAUSE LIST DATED 13.11.2018 (Tuesday)  

Court - H  
10:30 AM  

In the court of Hon'ble Mr. Justice A.I.S. Cheema, Member (Judicial) and Hon'ble Mr. Balvinder Singh, 

Member (Technical). 

For Orders 
S. No. Case No. Name of the parties Counsel for 

Appellants 
Counsel for 
Respondents 

1. Comp. App. 
(AT) 247 of 
2018 

Akula Nagalaxmi 
Vs. 
Crompton Greaves Ltd. 

Narender Singh Yadav Tine Abraham(R- I) 

For Admission (After Notice 
2. Comp. App. 

(AT) 
No. 20of2018 

M/s. Hyderabad Pollution 
Controls Ltd. &Ors. 
Vs. 
S. Radhakrishnan&Anr. 

Saurabh Jain S.V. Rama 
Krishna 

3. Comp. App. (AT) 
No. 90-91 of 
2018 

Neptune Overseas Ltd. 
Vs. 
National Multi Commodity 
Exchange of India Ltd. 
With 

NakulMolita Mohit D Ram 
(R-1)  
SumesliDhawan 
(R-2)  

4. Comp. App. (AT) 
No. 324of2018 

Neptune Overseas Ltd 
Vs 
National Multi Commodity 
Exchange Of India Ltd &Anr 

Hitesh Buch 

5. Comp. App. 
(AT) No. 134 
of 2018 

Cayenne Developments Pvt. 
Ltd. 
Vs. 
ROC, Bangalore 

Rohini Musa V 
Santoshiiagirdar, 
Dy. ROC 

6. Comp. App (AT) 
No. 321of2018 

C.J. Mathew 
Vs. 
Greendot Hotels & Resorts 
(India) Pvt. Ltd. &Ors. 

AnirudhWadhwa SumeshDhawan 

Copy to: - 

  

1. Notice Board 
2. Reception 
3. Record File 
4. Website: www.nciat.nic.in  

By Order 

Assistant Registrar 

   


